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of insecurity amongst members of «oc|t group 
or carte or cornnwmiy. Anew section 153B 
I* P. C* tun also been inserted to 
imputations, assertions prejudicial to national 
integration. Further, the scope of the Uidiw< 
ftd Activities (Prevention) Act, 1967 has been 
enlarged to indude in the definition of "unlaw­
ful association" alto associations which have for 
their object any activity which is punishable 
under section J53A or under the new lection 
|5$B I. P. Ct or which caoxtrage or aid 
person* to undertake any such activity or 
whose members undertake any such activity.

St*dy Turn i M f  placea In 1 M  
N«S« w hm  Potto* M  in Jnljr, If72

2335. SHRI DIRENDER SINGH RAO: 
WiU the Minister of HOME AFFAIRS be 
pleased to state :

(a) whethei a Study Team visited the 
places in Tamil Nadu Stale where polio* 
ftrnl at the public at several places m the first 
wrrk of July, I <*72 , and

(b) if <k>, whcthrr the study team has 
submittrrl it* rr-port to G overnm ent and if so, 
the finding* thereof and Government'* fraction 
thereto ?

DIE DEPUTY MINISTER IN THE 
MINISTRY Ob HOME A**A1RS (SHRI 
F. H. MOHSIN) (a) Government had not 
deputed any such Study Team to Tamil 
N*du

(b) Does not arise.

Raj B bvsas in the Country

2 m  SHRI BIRENDER SINGH RAO: 
Vm  the Minister of HOME AFFAIRS be 
pleased to state t

(a) the number of Raj tthavans together 
with their locations in the country and their 
original cost of construction in each caws;

(b) the cost of fisnushing* of each Rjj 
Bhavaiif and

(•-) the atomia* spent on maintenance on 
each m | Bfcavan annually !

Tim  d e pu t y  m in is t e r  in  t h e
MINISTRY 0 #  HOME AFFAIRS (SHRI 
F* H. MOHSIN} t (*) to («)* Tin? intona­
tion is being c M  Md wffl be laid a» tbe 
***** ttw House,
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2337. SHRI PURUSHOTTAM KAK.O- 
DKAR;

SHRI SHR1KISHAN MODI :
Will the Minister of INDUSTRIAL DEVE­

LOPMENT AND SCIENCE AND TECH­
NOLOGY be pleased to state :

(a) whether Government's attention has 
been drawn to the report appearing in the 
Hindustan Tunes, dated the 7th July, 1972 
regarding die twin schemes of training and 
assistance to engineers launched by the Small 
Seale Industries Service Institute in Jaipur, 
Rajasthan, and

(b) tf so, whether such schemes are 
proposed to be introduced in other States also 
and whether these will solve unemployment 
among engineers ?

THE DEPUTY MINISTER IN THE 
MINISTRY Ol* INDUSTRIAL DEVELOP* 
MEN1 (SHRI SIDDHESHWAR PRASAD):
(a) and (b)» Yes, Sir, In order to solve 
unemployment among tngim m/tcchuicians 
and other educated umtnpioyed persons, the 
Governor at of India have motivated two 
scheme*, via. training of and assistance to 
engineers entrepreneurs for self-employment 
and a scheme Tor assisting educated unemp­
loyed. These schemes arc already m existence 
tn all States and Unton Territories. Unem­
ployed engineers are trained to be entrepre­
neur* under one of the schemes by 29 institu­
te* throughout the country. The other scherns 
aim* at providing assistance to the educated 
unemployed in the form of equity capital, 
machinery on hire-purchase, industrial and 
commercial estate* and assistance to techni­
cians’ Co-operatives withui a ceding of Rs. 6.5 
crores per annum.
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